191 Re. second anniversary of [RAJYA SABHA ]

[Shri H. Hanumanthappa]

(i1) Report pr the Study Tour of Study
Group II of the Committee on its Tisit to
Hardwar, Dehradun, Paonta Sahib, Shimla,
Mandi, Manali and Chandigarh, during
September-October, 1986..

MOTION FOR ELECTION TO THE
GOVERNING BODY OF THE INDIAN
COUNCIL OF MEDICAL RESEARCH

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAPA-
RDE): Sir, I beg to move:

"That in pursuance of sub-rule (16) of
rale 15 read with sub-rule (2) of rule 18 of
the Rules and Regulations of the Indian
Council of Medical Research, this House do
proceed to elect in such manner as the
Chairman may direct, one member from
among the members of the House to be a
member of the Governing Body of Tndian
Council of Medical Research in the vacancy
caused by the retirement of Shri M.
Kalyana-sunHaram from membership of the
Ra-jya Sabha,

The question was put and the motion was
adopted.

MR. CHAIRMAN: Now Special Men-
dons. Shri Vajpayee.

REFERENCE TO THE SECOND AN-
NIVERSARY OF BHOPAL GAS TRA-
GEDY
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